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Ê´ÉEòÉºÉ SÉÆpù ®úºiÉÉäMÉÒ,
¶ÉÉºÉxÉÉSÉä |ÉvÉÉxÉ ºÉÊSÉ´É.
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HIGHER AND TECHNICAL EDUCATION DEPARTMENT

Madam Cama Marg, Hutatma Rajguru Chowk,
Mantralaya, Mumbai 400 032, dated 15th February 2024.

NOTIFICATION

MAHARASHTRA PRIVATE UNIVERSITIES (ESTABLISHMENT AND REGULATION) Act, 2023.

No. Misc. 2023/C.R.-130/Uni.-4.—In exercise of  the powers conferred by sub-section (2)
of section 1 of the Maharashtra Private Universities (Establishment and Regulation) Act, 2023
(Mah. VIII of 2024), the Government of Maharashtra hereby appoints the 15th February 2024 to
be the date on which the said Act shall come into force.

By order and in the name of the Governor of Maharashtra,

VIKAS CHANDRA RASTOGI,
Principal Secretary to Government.

ON BEHALF OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATION, PRINTED AND PUBLISHED BY DIRECTOR,
RUPENDRA DINESH MORE, PRINTED AT GOVERNMENT CENTRAL PRESS, 21-A, NETAJI SUBHASH ROAD, CHARNI ROAD,
MUMBAI 400 004 AND PUBLISHED AT DIRECTORATE OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATIONS,
21-A, NETAJI SUBHASH ROAD, CHARNI ROAD, MUMBAI 400 004. EDITOR : DIRECTOR, RUPENDRA DINESH MORE.



(१)

भााग चाार-१७१–१

RNI No. MAHBIL /2009/37831 

महाराष्टट्रõ शासन राजपत्र
असाधारण भाग चार-ब

वर्षष १०, अंंक ५०] सोोमवाार, एप्रि�ल ८, २०२४/चैैत्र १९, शकेे १९४६ [पृषृ्ठेे  २,  किं�मत : रुपयेे ९.००

असााधाारण  क्रमांं�क  १७१

प्राधिकृत प्रकाशन

महाराष्टट्र शासनाने महाराष्टट्र अधिनियमांन््वये तयार केलेले 
(भाग एक, एक-अ आणि एक-ल यांमध््यये प्रसिद्ध केलेले नियम व आदेश यांव््यतिरिक््त) नियम व आदेश.

उच्च व तंंत्र शि�क्षण वि�भााग

मंंत्राालय, माादााम काामाा माार्गग, हुुताात्माा रााजगुुरु चौौक,
मुंं�बई ४०० ०३२, दि�नांं�क ८ एप्रि�ल २०२४.

 अधि�सूूचनाा

एसव्हि�िकेेएम एनएमआयएमएस ग्लोोबल वि�द्याापीीठ, धुुळेे.

क्रमांं�क स्वअवि�-२०२३/प्र.क्र.१११/वि�शि�-४.– महाारााष्ट्र खााजगीी वि�द्याापीीठे े(स्थाापनाा व वि�नि�यमन) अधि�नि�यम, २०२३  (२०२४ 
चाा महाारााष्ट्र अधि�नि�यम क्रमांं�क ८) यााच्याा कलम ७, पोोट-कलम (३) द्वाारेे, प्रदाान करण्याात आलेेल्याा अधि�काारांं�चाा वाापर करून, महाारााष्ट्र 
शाासन, यााद्वाारेे दि�नांं�क ८ एप्रि�ल २०२४ हाा दि�नांं�क एसव्हीीकेेएम एनएमआयएमएस ग्लोोबल वि�द्याापीीठ, धुुळेे काार्याा�न्वि��त झााल्यााचाा दि�नांं�क 
म्हणूून नि�श्चि�ित करीीत आहेे.   

   महाारााष्ट्रााचेे रााज्यपााल यांं�च्याा आदेेशाानुुसाार व नाावाानेे,

अजि�त बाावि�स्कर,    
शाासनााचेे उप सचि�व.



2	 महाारााष्ट्र शाासन रााजपत्र असााधाारण भााग चाार-ब, एप्रि�ल ८, २०२४/चैैत्र १९, शकेे १९४६	

HIGHER AND TECHNICAL EDUCATION DEPARTMENT

Mantralaya, Madam Cama Marg, Hutatma Rajguru Chowk,  
Mumbai 400 032, dated the 8th April 2024.

NOTIFICATION

SVKM NMIMS Globle University, Dhule.

 No. SFU 2023/C. R. 111/Uni.- 4.–In exercise of the powers conferred by sub-section (3) of section 

7 of the Maharashtra Private Universities (Establishment and Regulations) Act, 2023 (Mah. VIII of 

2024), the Government of Maharashtra hereby appoints the 8th April 2024 to be the date on which 

SVKM NMIMS Global University, Dhule shall become operational.

	  			 

By order and in the name of the Governor of Maharashtra, 

AJIT BAWISKAR, 
Deputy Secretary to Government.

ON BEHALF OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATION, PRINTED AND PUBLISHED BY DIRECTOR,  
RUPENDRA DINESH MORE, PRINTED AT GOVERNMENT CENTRAL PRESS, 21-A, NETAJI SUBHASH ROAD, CHARNI ROAD,  
MUMBAI 400 004 AND PUBLISHED AT DIRECTORATE OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATIONS,  
21-A, NETAJI SUBHASH ROAD, CHARNI ROAD, MUMBAI 400 004. EDITOR : DIRECTOR, RUPENDRA DINESH MORE.
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भााग चाार-ब-२२४–१

RNI No. MAHBIL /2009/37831 

महाारााष्ट्रट शाासन रााजपत्र
असााधाारण भााग चाार-ब

वर्षष १०, अंंक ७६] बुुधवाार, जूून १९, २०२४/ज्येेष्ठ २९, शकेे १९४६ [पृषृ्ठेे २,  किं�ंमत : रुपयेे ९.००

असााधाारण क्रमांं�क २२४

प्रााधि�कृृत प्रकााशन

महाारााष्ट्र शाासनाानेे महाारााष्ट्र अधि�नि�यमांं�न्वयेे तयाार केेलेेलेे 
(भााग एक, एक-अ आणि� एक-ल यांं�मध्येे प्रसि�द्ध केेलेेलेे नि�यम व आदेेश यांं�व्यति�रि�क्त) नि�यम व आदेेश.

उच्च व तंंत्र शि�क्षण वि�भााग

माादााम काामाा माार्गग, हुुताात्माा रााजगुुरू चौौक,  

मंंत्राालय, मुंं�बई ४०० ०३२, दि�नांं�क १९ जूून २०२४.

अधि�सूूचनाा

अलाार्डड वि�द्याापीीठ, पुुणेे.

क्रमांं�क स्वअवि�-२०२३/प्र. क्र. ०२/वि�शि�-४.— महाारााष्ट्र खााजगीी वि�द्याापीीठे े(स्थाापनाा व वि�नि�यमन ) अधि�नि�यम, २०२३ (२०२४ चाा 

महाा. ८) यााच्याा कलम ७ च्याा पोोट-कलम (३) यााद्वाारे,े प्रदाान करण्याात आलेले्याा अधि�काारांं�चाा वाापर करून, महाारााष्ट्र शाासन, यााद्वाारे ेदि�नांं�क 

१९ जूून, २०२४ हाा दि�नांं�क अलाार्डड वि�द्याापीीठ, पुुणेे  काार्याा�न्वि��त झााल्यााचाा दि�नांं�क म्हणूून नि�श्चि�ित करीीत आहेे. 

महाारााष्ट्रााचेे रााज्यपााल यांं�च्याा आदेेशाानुुसाार व नाावाानेे,

अजि�त बाावि�स्कर,

शाासनााचेे उप सचि�व.
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HIGHER AND TECHNICAL EDUCATION DEPARTMENT

Madam Cama Marg, Hutatma Rajguru Chowk, 
Mantralaya, Mumbai 400 032, dated 19th June 2024.

NOTIFICATION

Alard  University, Pune.

No. SFU-2023/C.R.02/Uni-4.—   In exercise of the powers conferred by sub-section (3) of section 
7 of the Maharashtra Private  Universities (Establishment and Regulation) Act, 2023 (Mah.VIII of 
2024), the Government of Maharashtra hereby appoints the dated 19th June, 2024 to be the date on 
which Alard University, Pune shall become operational. 

By order and in the name of the Governor of Maharashtra, 

AJIT BAWISKAR,

Deputy Secretary to Government.

ON BEHALF OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATION, PRINTED AND PUBLISHED BY DIRECTOR,  
RUPENDRA DINESH MORE, PRINTED AT GOVERNMENT CENTRAL PRESS, 21-A, NETAJI SUBHASH ROAD, CHARNI ROAD,  
MUMBAI 400 004 AND PUBLISHED AT DIRECTORATE OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATIONS,  
21-A, NETAJI SUBHASH ROAD, CHARNI ROAD, MUMBAI 400 004. EDITOR : DIRECTOR, RUPENDRA DINESH MORE.


